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 a
 Naval  Base  in  the  year  1965-

 ’
 (b)  whether  any  terminal  benefits

 were  paid  to  them;  and
 (९)  af  not,  the  reasons  therefor?
 ‘The  Minister  of  State  in  the  Minis-

 try  of  Defence  (Shri  B,  R.  Bhagat):
 (a)  te  (c)  The  information  is  being
 collected  and  will  be  laid  on  the
 Table  of  the  House.

 Indian  Eare  Earths
 ‘sO91,  Shri  Viswanatha  Menon:

 Shri  E,  K.  Nayanar:
 Will  the  Prime  Minisier  be  pleased

 to  state:

 (a)  whether  it  ts  a  fact  that  many
 workers  were  denied  employment  at
 Indian  Rare  Earths,  Eloor,  Kerala  in
 the  name  of  Police  Verification;  and

 (b)  if  so,  how  many  workers  were
 denied  employment  tll  June,  967°

 The  Prime  Minister  and  Winister
 of  Atemic  Energy  (Shrimati  Indira
 Gandhi):  (a)  and  (b).  No.  Sir
 There  was  only  one  case  in  2963  in
 which  a  candidate  for  a  post  in  Indian
 Rare  Earths  was  rejected  in  view  of
 the  pole  verification  report  on  him.

 sation  of  Assum  (C.A.)
 b)  No  formal  report  was  prepared

 tut  a  note  has  been  sent  to  the
 Prime  Minuwter  with  a  copy  sent  to
 the  Food  Department  for  further
 action,  It  is  not  proposed  to  lay  a
 copy  of  the  note  on  the  Table  of  the
 House.

 3240  brs.

 CALLING  ATTENTION  TO  MATTER
 OF  URGENT  PUBLIC  IMPORTANCE
 Faiture  oF  TALKS  ON  THE  REORCANIBA-

 TION  OF  ASSAM

 को  यु  लिन  (मुगले)
 प्रत्यक्ष

 महोदय,  मैं  भ्रविसस्वनोय  लोक  महत्व  के
 निम्नलिखित  विषय  को  आर  गृह-कार्य  मंत्री

 का  ध्यान  दिलाता  ह्  और  प्रार्थना  करता  हू
 कि  वह  इस  बारे  में  एक  बक्स ब्य  दे  :--

 “आसाम  के  पु तय ठन  सस् वस् धी  वार्ता  का
 असफल  हो  जाता  1”

 The  Minister  of  Home  Affairs  (Shri
 ¥.  B,  Chayan):  Sir,  the  hil  areas  of
 Assam  comprising  the  Garo  Hulls,  the
 United  Khasi  and  Jaintia  Hulls,  the
 Mizo  and  the  United  Mikir  and  North
 Cachar  Hills  districts  are  now  ad-
 munistered  subject  to  the  special  pro-
 visions  of  the  Sixth  Schedule  to  the



 In  January  this  year,  we  held  fur-
 ther  discussions  with  the  represen-
 tetives  of  the  AFHLC.  We  230
 availed  of  the  presence  of  the  Chief
 Minster  of  Assam  in  Delhi  to  dis-
 cuss  the  matter  with  him.  During
 this  discussion  we  put  forward  #  pro-
 pusal  that  a  federal  structure  compos-
 ed  of  federating  units  having  equal
 siatus  not  subordinate  to  one  =  an-
 other  should  provide  the  basis  for  this
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 We  had  the  joint  discussions  on
 Thirteen
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 we  रहा  है  ।  एक  धु्रव  संच  राज्य  के
 ‘wrere  पर  फंच  मिला  जुला  राज्य  बताने
 का  t  wit  ant  <मी  पारो  इलाकों
 का  आलंग  राज्य  बनाने  को  बात  भो

 था  जाती  है।  इसके  बारे  में  मेरो  राय
 में  सरकार  को  जल्द  फैसला  करना
 भआाहिए  क्योंकि  इसको  पृष्ठभूमि  यह  है  :

 इस  इलाके में  ,  पूर्वोत्तर  हिन्दुस्तान में,  5  किस्म

 के  विदेशी  हस्तक्षेप हो  रहे
 हैं।  एक  है  विदेशी

 पादरियों,  मिशनरियों  के  द्वारा,  हमरा  हैं
 जो  बागान  के  मालिक  हैं  विदेशों  उसके  द्वारा,
 तीसरा  है  शब्रभेरिको  लोगों  का  भी  मूव ोत्तर
 हिन्दुस्तान  में  सिक्किम  क्यों  में  शौर  सरे
 इलाकों में  यह  सब  कर  रहे  हैं, चौथा है  चीन का
 शौर  उनके  तह  फड़  करने  वाले  भारत  में
 जो  हाथों  हैं  उत  का  जौर  पाता  पाकिस्तान

 का  तो  मैं  इसको  ज़ोर  ध्यान  दिलाना  चाहना  हूं
 कि  :954—-55  मे  नागा  रंगो  की  जो  मांग
 थी  fase:  उन्होंने  पूरा  नहीं  किया,
 इन्होंने जा  भागे  शाकर  ह. ड  से  ज्यादा  दे  दिया,
 नागा  प्रदेश  दे  दिया,  वह  पहली  मांग  उन  से
 कम  थी,  लेकिन  समय  पर  कबूल  नहों  किया  ।
 मैं  मंत्री  महोदय  से  जानना  चाहना  हूं  कि  इन
 पाच  विदेशों  हस्तक्षेपों  को  महे नजर  रखते  हुए
 कौर  मैदानों  भाग  कौर  पहाड़ो  लोग  इनका  यहां
 मामला  है  यह  ध्यान  में  रखते  हुए  (मैदानी
 लोगों  के  दिल  वन  चौड़े  नही  हैं  कि  बह  झपने
 में  उनका  शामिल  कर  सके)  सब  राज्य  का
 फैसला  पसन्द  Eis.  उन  भाषा र  पर  था  किसी

 दूसरे  आधार  पर  इस  मसले  का  जल्द  से  जल्द

 हस  करेंगे  तकी  यह  पांच  विदेशों  हस्तक्षेप
 EH  काने  पर  खारा  हयात  लाया  जाय?
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 to
 because  it  is  very  wrong  to  accept  the
 defeat  of  non-cooperation  by

 I  would  also  continue
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 “Shei  Nath  Pai;  What  about
 award  part?  ad

 ——

 42.49  hn
 MOTION  FOR  ADJOURNMENT

 Atiaoen  rarure  of  GOVERNMENT  70
 ENSURE  SECURITY  FROM  ATTACKS  ZY
 NAGA  HOSTILES  IN  BORDER  AREAS  OF
 ASSAM  AND  MANIFUR
 Mr,  Speaker:  Shri  Hem  Barua

 desires  to  move  an  adzournment
 motion.  I  would  suggest  to  him  to
 seek  the  leave  of  the  House.

 Shri  Nath  Pai  (Rajapur):  It  may
 be  read:

 Mr.  Speaker:  The  dismal  failure  of
 Government  to  ensure  security  to
 bordering  areas  of  Assam  and  Mani-
 pur,  a  blalant  result  of  erreneous
 policy  pursued  by  Government,  as
 evidenced  from  the  tWo  suc  essive
 attacks  by  Naga  hostiles  in  the
 Tamenglong  division  of  Man:pur  kil-
 Ung  23  armed  constables  on  the  first
 occasion  and  3  others  on  the  second
 @ccasion.

 di  wen  meet  (हापुड़)
 इम  तरह  जौर  भो  काम रोको  प्रस्ताव  हैं

 Mr,  gpesker:  Jt  is  an  adjournment
 mation.

 Shri  Hem  Barea  (Mangalds:):  Is
 ahere  any  objection  coming  from  the
 other  side?

 Mr,  Speake?  Let  him  seek  the
 leave  of  the  House.

 ली  जमू  लिबरल  :  गह  झा लेप  चठामेगे

 तो  यह  सवाल  जाता  है  :

 Shri  Hom  Barwa:  हैं  seek  the  leave
 of  the  House  for  my  adjournment

 JULY i  eT  Reorganisation  of  Anam  i258 :  :
 CA)

 this  matter  hes  been  discussed  and.
 we  are  likely  to  discuss  it  again  later.

 Mr,  Speaker:  Those  in  fevour  may
 ruse  in  their  seats,

 Some  hon,  Membars  rose—
 Mr,  Speaker:  Leave  is  granted.

 Mure  than  50  Members  are  there.  I
 think  we  will  have  it  at  4  0  Clock
 in  the  evening,

 ————

 32.2]  h¥s,
 PAPERS  LAID  ON  THE  TABLE

 STATEMENT  ON  DERAILMENT  OF  ASSAM
 Mar

 The  Minister  of  Rallways  (Hbrt
 C.  M,  Peonacha):  I  beg  to  lay  on  the
 Table  a  statement  on  the  derailment
 ot  Assam  M-il  on  the  Hth  July,  1967,
 (Placed  in  L.brary.  See  No.  LT-i003}.
 67).

 STATEMENT  REGARDING  REPATRIATION  OF"

 राम  मनोहर  लोहिया  (wate)  :

 अध्यक्ष  महोदय,  मेरा  aaNet,  का  प्रश्न  है  ॥
 साफे  हु  भावेश  सैली  महोदय  को  विधा  है
 He  ty  के  गुसार  |  ह  79  में  लिया

 हुआ  है  कि  मर  कोर  गे  रहा  हो  चचा


